CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH
QA N0.2075/2002
New Delhi, dated this the 5th day of ﬁ%ay, 2003

Hon’ble Shii Justics V.5.Aggarwal, Chairman
Hon’ble Shri Govindan S. Tampi, Member (A)

sunder Pal, APE Driver

Delhi Division, Northern Railway

Office of the Carriage & Wagon superintendent
Tuglakabad, New Delhi .. Applicant

(shri A.K. Bhardwaj, advocate — not present)
Vel sus
union of India, through

1. General Managei

Northern Railway, Baroda Houss

MNew De&lhni

Divisional Railway Manager

Northern Railway

Daelhi Division, New Delhi

sy, Divisional Personnel officer

Northern Railway

Dalhi Division, Wew Delhi . Respondents
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[43]
.

{shri B.5. Jain, Advocate - not present)

ORDER(oral)
shri Justice V.S, Aggarwal

Present Non&. | Dismissed in default,
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(Govifidangs. Tampi) (V.S.Aggarwal)
B fTéZr(A) Chairman
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